GOVERNMENT OF KARN ATAKA

No RD 158 TNR 2020 Karnataka Government Secretariat,
| M. S. Building,
Bengaluru, Dated:30-03-2020

ORDER

Subject  Constitution of Committees under Disaste_er Management Act 2005

The pandemic of COVID 19 has engulfed the entire world posing serious
challenges for the health and economic security of millions of people worldwide, During
this unprecedented situation for effectively addressing issues, constraints and scenarios a
well planned and coordinated emergency response has become essential.

- Measures have been taken in the State as per the guidelines issued by Ministry of
Home Affairs on 24-03-2020 and subsequent addendums issued op 25-03-2020 and 27-
03-2020 pertaining to measures to be taken by Ministries / Departments of Government
of India, States/Union Territory Governments and State / Union Territory Authorities for
containment of COVID-]9 Epidemic in the Country,

Effective coordination among all agencies is vital to dea with this health
emergency.  Keeping in view the need for such integrated response, in exercise of the
powers conferred under the section 24 () () and (1) of the Disaster Management Act,
2005, the undersigned in his capacity as the Chairman, State Executive Committee
hereby constitutes Committees  of officers (as per appendix) to deal with various aspects
of COVID 19 management and containment. '

The committees shall monitor on a daily basis, identify problem areas and provide
etfective solutions for time bound implementation of plans/decisions/policies in their
respective arcas. The Committees will thus take coordinated steps to combat the
pandemic including effective implementation of lockdown and such other necessary
measures as required; '

’ &’J}/Jluf},{z;r@fl\rul&y*éu—aﬁ
(T M Vijay Bhaska r)
Chief Secretary and Chairman,
State Executive Committee,
Karnataka State Disaster Management Authority,
To,
Compiler, Karnataka State Gazetteer, Karnataka
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IEC

Shri. L K Atheeq, Principal Secretary, RDPR Department {Chairman)

Capt. P Manivannan, JAS, Secretary, Department of Information and Public Relations {Nodal Officer)

Smt, C Shikha, IAS- MD BMTC -

o~

Tech and data management

Dr. E V Ramana Reddy, IAS, ACS, Dept of IT and BT (Chairman) ’ ;

Shri. Munish Moudgil, IAS, Secretary to Govt, Department of DPAR (Nodal.Officer)

Shri. Manoj Rajan, IFS-Commissioner, Karnataka State Disaster Management Authority

Public greivances

[8mt. Shalini Rajneesh, 1AS, ACS, Pianning and Program impiémentation {Chairman)

Shri. Tushar Girinath, IAS, Chairman BWSSB-(Nodal Officer)

Shri. Munish-Moudgil, 1AS, Secretary to Govt, Department of DPAR

Migrant students and migrant professinal issues
related to stay/hostel, safety, etc

Dr. Rajkamar Khatri, IAS, ACS,.Department of Higher Education (Chairman)

Shri. Randeep D, 1AS-Addl, Commissioner BBMP (Nodal Officer)

Dr. K G Jagadeesha, IAS- Commissioner for Public Instructions

Shri. Anirudh-Shravan, 1AS, Commissioner Collegiate Egueation

Shri. H U Talwar, Director of Technical Education

Coordinating food and other supplies and
stayftemporary shelter for migrant labourers

Shri. Rakesh Singh, IAS-ACS, Urban Development Department {Chairman)

Shri: G Kumar Naik, 1AS, Principal Secretary,Social Welfare Department (Nodat Officer for Bengaluru Zna.ouo_nmu Area)

Shri. Manjunath Prasad, IAS, Principal Secretary., Revenue Department (Nodat Oﬁ' cer Enmm&‘n of migrant labourers outside Bengalurn)

Shri. Venkatesh, IRS, Joint Commissioner-BBMP

Shri. Sarfraz Khan,.Joint Commissioner-BBMP

_BE..BD:Smo: of Lockdown

Shri. Rajneesh Goel, IAS,ACS-Home Department {Chairman)

Shri. Amar Kumar Pandey, IPS-ADGP (Law and Order)-Nodal Officer

Shri. Harsh Gupta, 1AS

Transport Logistics-Movement of cargo: Alr,
land, sea, rail including at checkposts, ariports,
prots, etc )

Shri. Kapil Mohan; JAS-Principal Secretary to Govt, IDD Aﬂn»_ﬂanuv

Commissoiner for Transport

Representative of Railways

Representative of BIAL

Representative of Ports

Special offices for COVID 19 regarding

information coordination for COVID 19

Smt. Hephsiba Rani Korlapati, IAS, MD Bengaluru Smart City Corporation Limited

qzém@gm dar) |

Chief Secretary.and Chairman,
State Executive Committee, *
Karnataka State Disaster Management Authority.




